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«»FWBEFORE THE NATIONAL GREEN TR|BUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 367 OF 2022

IN THE MATTER OF:
RAJENDRA PRASAD GUPTA LAPPLICANT /2 %\

VERSUS o \\1 7 ‘;"_w o
STATE OF U.P. & ORS. . .RESPONDENTS "7 17

AFFIDAVIT ON BEHALF OF RESPODNENT NO. 9, VARANASI
DEVELOPMENT AUTHORITY

MOST RESPECTFULLY SHOWETH:

|, Anuj Kumar Sharma, S/o T.< Shawg Feey aged about S9 years,

Assistant Engineer of Varanasi Development Authority, presently in

Varanasi (U.P.) and do hereby solemnly affirm and declare as under:

1. | am the Assistant Engineer of Varanasi Development Authority (herein
referred as “Answering Respondeiii”) and fully conversant with the facts
and circumstances of the present case and therefore competent to sign
and depose the present Affidavit.

2. The present affidavit is filed in compliance of the order dated

04.11 2024passed by this Hon’ble Tribunal.
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That the present matter has been filed before this Hon'ble Tribunal for the
issue of sewage, domestic waste water and untreated industrial waste
water being discharged of in river Ganga at Varanasi, rendering the river
Ganga being polluted and not fit for bathing the holy water. As a result,
hurting the sentiments of the devotees by depriving them of the holy
waters of river Ganga at Varanasi. The complaint specially refers to the
locations like Sunbeam School SamaneGhat. Varanasi, Ravidash Park
Nagava Varanasi, SankatMochanNala, BatuspurSaraiNandan Varanasi
and TegaraMorh,Ramnagar, Varanasi.

It is most humbly submitted a letter no. 1734/V.P./Nirman/2024-25 dated
16.01.2025 was issued in reference to letter No. 1000/V.P./Vidhi/2024-
2025 dated 11.12.2024, wherein the Answering Respondent seeks to
inform regarding the compliance of this Hon'ble Tribunal's order dated
04.11.2024 in OA No. 367 of 2022 that the septic tank and Drains in the
Ramnagar Housing scheme have been cleared as per compliance
requirements. That a work plan and cost estimate for the construction of a
soak pit have been prepared and letters to obtain the No Objection

Certificate/Consent has been sent to various authorities as mentioned

¥y




508

. Letter No. 1487/V.P./2024-25 dated 30.11.2024 was sent to the
Manager, Pollution Control Board, Housing Development Bhawan,
Varanasi.

ii. Letter No. 1668 dated 30.12.2024 was sent to the Block
Development Officer, Niyamatabad, Chandauli.

li. The Pollution Control Board, Varanasi, forwarded Letter No.
2161/NGTOA No. 367/2022/2024-25 dated 27.12.2024 to the
Chief Environmental Officer, Krith-6, UP Pollution Control Board,
Lucknow.

That as soon as the required NOCs are received, the work plan will be
submitted for approval, and further action will be initiated accordingly.

A copy of letter dated 16.01.2025by the Varanasi Development Authority is
marked and annexed herewith as Annexure A.

That in compliance of order dated 16.10.2024 Action Plan dated
05.02.2025 has been duly carried out and communicated to the Uttar
Pradesh Pollution Control Board (UPPCB) via email dated 05-02-2025. A
copy of the Action Plan Report is annexed herewith asAnnexure B.

It is submitted that vide letter No. dated 20.01.2025 issued to Professor

IIT BHU, informed that with reference to the
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RamnagarAawasiyaYojna under Varanasi VikasPradhikaran, a colony was
developed with approximately 405 buildings/plots, and a septic tank for
sewer disposal was constructed. However, the Hon'ble Tribunal has raised
concerns regarding water and air quality, as the sludge from the septic
tank flows into the Ghurha drain, ultimately reaching the Ganga River.In
compliance with the Hon’ble Tribunal’s order, the authority has proposed
the construction of soak pits to manage sewer disposal and prevent
wastewater discharge into the river.

That vide the above mentioned letter the Answering Respondent
requested Professor Vrind Kumar to inspect the site to assess the
feasibility of the proposed soak pits, to conduct a technical investigation
to determine whether constructing soak pits will comply with this Hon’ble
Tribunal's order dated 04.11.2024, considering water and air quality
standards and to provide a report at the earliest, confirming the suitability
of the solution so that compliance with the order dated 04.11.2024 can be
ensured without delay. That for reference, Soak pit design, water quality

report, PCB report, and this Hon’ble Tribunal's order copy was sent as an

attachment.
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A copy of letter no. letter No. dated 20.01.2025 issued to Professor
VrindKumar, IIT BHU is marked and annexed herewith as Annexure C.

8. That vide letter No. 2161/NGTOANO. 367/2022/2024-25 dated 27.12.2024
issued to the U.P Pollution Board Control Board, the Answering
Respondent reminded the UPPB regarding the letter no. 1487
V.P./Nirman/2024-25 dated 30.11.2024 wherein it was stated that Senior
officials of Varanasi Development Authority inspected the sewer output in
approximately 300 houses in RamnagarAawasiyaYojna, VDA Colony and
it was observed that while a septic tank is already constructed, a
functional soak pit has not been built, resulting in sewer water directly
flowing into GurhaNala after treatment in the septic tank. Under the
scheme, a soak pit has been proposed near the septic tank, and water
samples from the septic tank were tested in an NABL-recognized
laboratory. The results confirmed that COD and BOD levels were within
the standard limits.That the proposed works will be carried out, but
technical investigation is required to verify the effectiveness of the
measures taken at the site. That it was again requested a technical and

__legal examination be conducted at the Board Headquarters, Lucknow and




511

the assessment be carried out in the light of this Hon'ble Tribunal’s order

and relevant government guidelines.

issued to the Block Development Officer ang Executive Officer,
Municipa!ity, Chandauli, respectively wherein jt was requested to the
authority to issue 3 NOC for working at the site in relation to the spak pit
construction due to which the sewer water s flowing directly into
GhurhaNala after the septic tank.

A copy of letter dated 30.12.2024 issued to BDO is marked and annexed
herewith as Annexure F. A copy of letter dated 30.11.2024 issued to the

Executive Officer is marked and annexed herewith as Annexure G.

That an inspection report of Ghurha drain in Chandauli district was
10. Tha

' ' tions from the
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Pollution Control Board representatives, visited the site to assess the

situation.

WAALE | _
U K. Zhaturvegdi

According to the Environment Department’s report from 24.01.2024,
the Ghurha drain starts from Sengar village in Patanwan Gram
Panchayat. It was observed that no direct drainage from Sengar
village was flowing into Ghurha drain. However, the drain passes
through the industrial area of Ramnagar Phase-1, where wastewater
from certain factories and a residential colony is being discharged
into it. The Pollution Control Board collected water samples from
multiple locations to analyze contamination levels.

Inspections revealed that households in Patanwan and Hamidpur
Gram Panchayats have septic tanks connected to leach pits,
preventing domestic sewage from entering the drain. However,
some factories in the area were found discharging wastewater into
the drain. Additionally, residents reported that a factory releases red-
colored water into the drain at night, while ink manufacturing units
discharge black water occasionally.

In Hamidpur Gram Panchayat, a local drain meant to dispose of

=8
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accumulate in a nearby low-lying area instead of reaching Ghurha
drain. Under the Swachh Bharat Mission (Rural) Phase-2, an action
plan has been prepared, including provisions for constructing toilets,
leach pits, soak pits, and silt catchers to manage wastewater more
effectively.

iv. A review meeting was held under the District Magistrate of
Chandauli on the same day. Key decisions included seeking a stay
order on an environmental compensation fine, requesting action
from the Varanasi Development Authority regarding the sewerage
system in the newly handed-over PDA colony, and coordinating with
the government for sewage treatment near the drain's endpoint
before it enters the Ganga River. The District Magistrate also urged
securing funds from NamamiGange for necessary actions.

The report concludes that while domestic sewage from the rural

population is not visibly entering Ghurha drain, industrial pollution and

wastewater management issues persist. A re-investigation was

recommended to verify the Pollution Control Board’s findings.
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A copy of inspection report dated 09.10.2024 is marked and annexed
herewith as Annexure H. A copy of photographs taken during the visit is
marked and annexed herewith as Annexure | (Colly).
It is submitted that a review meeting was held in the meeting hall at Lok
Bhawan on 22.10.2024 at 01:30 PM under the chairmanship of the Chief
Secretary, Government of Uttar Pradesh, to ensure compliance with the
order dated 16.07.2024 passed by the National Green Tribunal (NGT),
New Delhi, in OA No. 367/2022 (Rajendra Prasad Gupta vs. State of UP
and Others). The compliances and initiative taken by the authorities is
mentioned herein below as:
The Secretary, Department of Environment. Forest, and Climate Change,
Government of Uttar Pradesh, informed that a compliance report had been
submitted via affidavit regarding partially tapped or untapped drains and
sewer connections. The review covered the following key points:
.. Assi/NagavaNala (Varanasi): UP Jal Nigam (Rural) reported that the
drain carries 78 MLD of effluent, of which 50 MLD is treated at
Ramna STP. A 55 MLD STP at Bhagwanpur is under construction

and scheduled for completion by 06.12.2025. An interim Advanced
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MLD. The Chairman directed regular progress updates on

component-wise construction.

ii. Nakkha and SamneGhat Nala (Varanasi): The effluent in Nakkha

drain is 5 MLD, with 2.5 MLD treated at Ramna STP. The remaining
25 MLD will be treated at the 55 MLD STP at Bhagwanpur.
SamneGhat drain carries 1.17 MLD, currently treated at Ramna STP.
The Chairman emphasized ensuring that the entire Nakkha drain
effluent is directed to Ramna STP.

Sayer Mata Mandir and Ghatawari Mata MandirNala: UP Jal Nigam
(Rural) reported that these drains discharge 4.5 MLD of effluent. A 7
MLD STP in Sujabad under AMRUT 2.0 is under development, with
work orders issued on 30.09.2024 for completion within 24 months.

The Chairman stressed adherence to the timeline and regular

progress reporting.

iv. GurhaNala: The drain carries 18 MLD of effluent, mainly from the

VDA colony in Ramnagar industrial area. The Vice Chairman of

Varanasi Development Authority will inspect the site to assess the

.,-{?lgih‘éxfr a separate STP, septic tank, or soak pit and submit an
.‘9

ac éﬁ lan for sewage treatment.

18]



v. Mace and Railway Station Drains: The effluent from these drains

totals 31.47 MLD, with a proposed 45 MLD STP under consideration.
The revised DPR has been sent to NMCG for approval, with a
completion target of 30 months. The Chairman mandated timely
execution and progress monitoring.

vi. Sewer Connections in Varanasi: Out of 414,809 identified houses,
156,300 have been connected to the sewer system, while 258,509
remain unconnected. The Urban Development Department was
directed to inspect the remaining areas and prepare an action plan
for complete sewer connectivity.

.Online Effluent Monitoring: The Environment, Forest, and Climate

Vi
Change Department will regularly monitor thel quantity of treated
effluent at all STP outlets through the online continuous monitoring
system. The Urban Finance Department will enforce regulations in
this regard.

The meeting concluded with directives for all concerned departments to

A e compliance with NGT orders, submit progress reports, and adhere
7 il

Z 4}§0 preSu{ibed deadlines.
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A copy of minutes of the review meeting dated 22.10.2024 is marked and

12

annexed herewith as Annexure J.

Further, another Review meeting was held at Rifle Club on 19.11.2024 at
19:00 hours under the Chairmanship of District Magistrate, Varanasi in
compliance with order(s) passed in variouscases related to NGT. The
review meeting of the District Ganga Committee, Varanasi, was conducted
to assess the implementation of orders issued by the Hon'ble National
Green Tribunal (NGT), New Delhi. The compliances and initiative taken by
the authorities is stated herein below as:

i The Project Manager of U.P. Jal Nigam (Rural), Varanasi, reported
that 15 drains discharge into the Varuna River, with six fully
tapped, eight partially tapped, and one untapped (AmbadDurga
Gala). A 55 MLD STP DPR is pending approval by_the National
Clean Ganga Mission (NCGM), New Delhi. The Chairman directed
the Project Director to send a reminder letter for approval.

. Regarding the restoration of Varuna River and Asi Nala, the

Executive Engineer of the Irrigation Department informed that a




Vi.

approval. The Chairman instructed an immediate follow-up for

fund release.

For effluent treatment from Assi/Nagaya Drain, 78 MLD of sewage
is currently discharged into the Ganga, with 50 MLD treated at
Ramna STP and 20 MLD remaining untreated. A 55 MLD STP at
Bhagwanpur is expected to be completed by 06.12.2025. The
Chairman emphasized timely completion.

For Durga Gala effluent treatment, the 55 MLD STP DPR has
been sent to NMCG for approval, with immediate follow-up
required. Similarly, effluents from Nakkha and SamneGhat drains
are to be connected to the 55 MLD STP at Bhagwanpur.

Sewage from Sayer Mata Mandir and Ghatwari Mata Mandir
drains (4.5 MLD) will be treated at a 7 MLD STP in Sujabad under
Amrit 20. Work orders were issued on 30.09.2024, with a 24-
month timeline for completion.

For water diversion in the floodplain zone, the Executive Engineer
of the Irrigation Department was directed to consult NIH for

progress updates.
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Regarding compliance with NGT Order (O.A. 367/2022 - Rajendra
Prasad Gupta vs. U.P. State & Others), all concerned departments
were instructed to ensure adherence and submit reports.

It was discussed that, air quality in Varanasi remains moderate,
requiring further improvement measures and proper disposal of
construction and demolition waste is mandatory. Diesel boats
should be converted to CNG, and biomass/garbage burning at
ghats must be prevented. SMCG will be requested for skimmers to
clear floating waste from the Ganga.

The Ganga Task Force reported that 18,000 saplings were planted
along Ganga banks. The Chairman directed the submission of a
progress report.

For liquid waste management at the Ganga Basin level, an
integrated action plan was discussed to be developed in
collaboration with the Panchayati Raj Department and Pollution
Control Board.

Regular cleaning reports for the Ganga and Varuna rivers was

directed to be submitted by the Municipal Corporation. A request

'“‘?;} as made to NCGM for skimmers to remove water hyacinths.

P
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xii. The Tourism Department was tasked with integrating the Ganga
Utsav with the Dev Deepawali Festival and conducting public
awareness campaigns.

A copy of minutes of review meeting dated 19.11.2024 is marked and
annexed herewith as Annexure K.

13. In view of the submissions made, the Respondent No. 9states that the
compliance of order dated 04.11.2024 of this Hon'ble Court is under
progress.

14. | state that everything stated above has been stated by me in my official
capacity based on and derived from the official records maintained by the

/ﬁf_anasi Development Authority in the official capacity and | state that

“IRT
o | material has been concealed there from.
ove !

if, [oed o e ol AP
{17 | UK. Shaturvedi | %EPONENT
1 L ] 17 "_'JI

\PA N 1337317 )3

s Ny

VERIFICATION: ,L,ﬂymc ; 1lﬁ70} M

[

\4

‘:\4’}’ o n\___r'f O\{
Verified at on this day of February, 2025, that the
contents of the above affidavit from paragraphs 1 to are believed to be

true and correct to the best of my knowledge and belief. No part of it is false

. and nothing material has been concealed therefrom.
i "J_i’h -8y KOW ‘g’ ~ Cﬁiﬂ/i
G | Reqist; e e

QI DEPONENT

o s — el
e Sae [Fk o e

15

79



;/!/[c ( ’S/v\.

gm% &R{ )

— .

521
ANNEXURE A

IR fasw uridrevor, aRToReY |

e - (3% /Rowmo/fmfor /200425

RUAT Wpa 93 wE-1000 /fowto /AR /202425 i 11.12.2024 T
IS B BT FE€ N 9F F WMo =R <o % Rl F farefa shogoso
367/2022?ﬁﬂ?m@mmmg@ﬁmﬁam%mﬁmnzw%ﬁw
A T IR ¢ R R o Ao R w35 @ e @
Waﬂwﬁwmwf&mw%wmﬁﬁm&r%@mmm
memwﬁwwﬁﬁaﬁﬁm#mmWW/mﬁ
TR BT WQR, IRTOA BT T Fea—1487 /A0 /2024-25 f&1% 30.11.2024 1§ wog
fawra afrert Frawarare, awieh ® © w3 wEr—1668 /RAF 30122024 e faar
mmﬁf&aw%mﬁwwm,mmwm«mm/wmmm
367 /2022 /2024~25 foA® 27122024 g™ g wufavor afverd H[A—6 JOHO0 WO
ﬁaawah'éa?ﬂqziﬁﬁﬁfﬁm,?ﬁmﬁw,maﬁﬂﬁﬁ%mw,WW
H 2l vt & ormufe st 98 B w2

mmmﬁmﬁﬁmﬁmaﬁﬁmmaﬁﬁhﬁ%ﬁ
FTHRT B gY AA Frfad armr ax & s

"

/ Taowmo / foator / 202425
u%%rm1 SURLE HEIGY B WIex raeiised |
2 ﬂf%:aqs’tanaa‘rwwwﬂ
3. IR wfag #A8Iey &)

Re®: 16|01 202,

14

-

— < e /
Q@jw'l/\w Crrosed LT 'Jﬂﬁ '{;f\\
R T S 36 kY ’ /) ’5,]5\\
b n o7 ® )
\‘25‘ ot W ) zfmT £ 2 : 
{ANirman R\BHAWANE.Y.-2073-24 & 24-25\AK TYAGI SIR je\Letter\Rajendra gupta VIOH Section 16+1-25.doc "I'?tt!l vedi jl"
N 13373/17 </
r4~ x2S S
Qe }f &/
o




522
ANNEXURE B

P b
P
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1 message

- ed, Feb 5, 2025 at 7:31 PM
Nirman VDA <vdavns.nirman@gmail.com> . : " g Vsewcﬁon?@gmail.com".

To: "sec.forestup@gmail.com" <sec forestup@gmail.com>, “envsection?@gmail.com” <en

"ms@uppcb.in" <ms@uppcb.in>

Dear Sir / Madam,

Please find the attached file.

Regards
Varanasi Development Authority, Varanasi.

—5 Report.pdf
I 288K

Scanned with CamScanner
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cleaning of drain for
tapping sewer
discharge (Total
amount of Budget 15
Lakhs for soak pit)

from HT BHU. It will
take 03 month time
for construction of
Soak pit and will be
done in according
with order from
honorable NGT to be
insure adequate
water and air quality.

discharge come to the
septic tank.

[
Action Plan in
Compliance of Hon'ble N.G.T. New delhi Order dated 16-10-2024 in OA No-367@2022 Rajendra prasad Gupta Vs State of U.P. & Others Varanasi
8. No. i Discharge | Tapped/ partially Final Dsposel Concerned Working Agency Details Project & Time Iine' for l::i;:::_:::r:: :;r n—
(KLD)  [Tapped/ Un Trapped {River) department Budgetary allocation completion g
Untapped drain
1 2 3 4 5 6 7 8 9 10 11
Ramnagar aawasiya yojna 40 KLD Tapped After V.D.A V.D.A Detailed design of After receiving of We are constructing Soak
construction of Proposed Soak pit to  |NOC from pallution pit Tapping the discharge
soak pit then be provided by IIT control board that are coming out from
will be final BHU, department of |varanasi, septic tank, also we have
disposal in Soak civil Eng. Construction |Niyamatabad block re-Alignment and repair
pit only. of Soak pit and and design, drawing {manhole so that the

U K. wirvedi
N 13373

g,f:'j) Jc
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0684346
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 367 of 2022
IN THE MATTER OF:
Rajendra Prasad Gupta ...Applicant
Versus
State of U.P. and Ors. ..Respondents
VAKALATNAMA

j Sh , Commissioner, Varanasi Development Authorty
KNOW ALL to whom these presents shall come that I,Kushal Raj Sharma in the captioned P

matter do hereby appoint Mr. Malak Bhatt (G/460/2011), Advocate, having office at: C-7, Ground Respondent
Floor, Nizamuddin East, New Delhi-110013 hereinafter called the Advocate to be our Advocate in the
above noted case and authorize them:

To act, appear and plead in the above noted case in this court in any other court in which the same may be
tried ot heard and also in the appellate courts.

To sign. file. verify and present pleading, applications, appeals, cross-objections or petitions for execution,
review, revision, withdrawal, compromise or ather petition, replies, objections affidavits or other documents
as may be deemed necessary or proper for the prosecution of the said case in all its stages.

To file and take back documents.

To withdraw, or compromise the said case or submit to arbitration any differences or disputes that may arise
touching or in any manner relating to the said case.

To take put execution proceedings.

To deposit, draw and receive moneys, cheques and grant receipts therefor and fo do all other acts and things
which may be necessary to be done for the progress and in the course of the prosecution of the said case.
To appoint and instruct any other Legal Practitioner authorizing him to exercise the powers and authorities
hereby conferred upon the Advocate whenever he may think fit to do so and to sign the power of attorney
on my/our behalf.

And I/we the nndersigned do hereby agree to ratify and confirm acts done by the Advocate or his substitute
in the matter my/our own acts as if done by me/us to all intents and purposes.

And I'we undertake that I/we or my/our authorised agent would appear in the court on all hearings and will
inform the Advocate for appearance when the case is called.

And I'we the undersigned do hereby agree not to hold the Advocate or his substitute responsible for the
result of the said case in consequence of his absence from the court when the said case is called up for
hearing, or for any negligence of the said Advocate or his substitute.

And V/we the undersigned do hereby agree that in the event of the whole or any part of the fee agreed by
me/us to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw from the prosecution of
the said case until the same is paid up. If any costs are allowed for an adjournment, the Advocate would be
entitled to the same.

IN WITNESS WHERE OF I/we do hereunto set my/our hand to these presents of which have been
understood by me/us this 12th day of February | 2025.

ACCEPTED

W CLIENT

MALAK BHATT ey
ADVOCATE FOR HIN
C-7, GROUND FLOOR, gix
NIZAMUDDIN EAST, Respondent
NEW DELHI - 110013

M: +91-9650592002

E: malakimmalakbhatt.com
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MALAK MANISH BHATT
Advocate-on-Record, Supreme Court of India
B.A., LLB (Hons.); BCL (Oxford)

Office: C-7, Ground Floor Mobile: +91-9650592002
Nizamuddin East, Email: malakbhatt@gmail.com
New Delhi-110013 Tel: 011-43019000
18.02.2025
To,

The Registrar,
National Green Tribunal, New Delhi

Ref: In the National Green Tribunal, New Delhi
Reply Affidavit in Original Application No. 367 of 2022
Rajendra Prasad Gupta v. State of U.P. and Ors., on behalf of
Respodnent No. 9, Varanasi Development Authority

Sub: Undertaking letter
Dear Sir,

The present Affidavit on behalf of the Respondent No. 9, Varanasi
Development Authority had been filed on 17.02.2025. This is with respect to Defect of
Dim annexures and uncoloured photographs wherein due to the matter listed
tomorrow it would be impossible to obtain the better copies of the annexures and
coloured copies of the photographs. It is undertaken that the better copies of the
dim/illegible annexures and coloured copies shall be provided to the court at the
earliest or as and when directed by the Hon’ble Tribunal.

It is most humbly requested that the Affidavit on behalf of Respondent No. 9 in OA No.
367 of 2022 be taken on record since the matter is listed tomorrow.

Yours Sincerely,

W

Malak Manish Bhatt
Advocate for the Petitioner
CC No. 2632
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